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2388. SHRI MO"nLAL HASDA: 
Will ,the Minister of RAILWAYS be 
pleased to state: 

(a) whether it is a fact that the 
Ministry of Railways in their letter 
Nos. E(NG) I1-71/TR-19 of 4th ~t t 

1971, E(NG)II-74/TR.20 of 13th 
January 1975 and E(NG)II-75/TR-IO o~ 
4th May 1975 assured that all Clerks iI. 
Personnel and non-personnel Branch in 
Headquarters and Divisional Offices on 
Southern Railway will be given inter-
sectional transfers every five ye ars for 
maintaining efficiency and to eradicate 
m:dpractices and corruption; 

(b) whether it is also a fact that the 
cadre Clerks in Siinal & Telecomuni-
cation . and Mechanical Branches in 
Personnel Branch, Madras Division: in 
CSI.iE/Madras Egmore (Non-personnel 
Branch) and DSTE/W / ~  

(Senior Clerlt-Personnel Branch) on 
Southern Railway are kept in the same 
section even after five years; and 

(c) if so, the reasons therefor? 

THE DEPUTY MINISTER IN T.ilE 
MINISTa,y OF R'AlLWAYS & IN l.'HE 
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHR1 MALLIKAR-
JUN): (a) to (c). No personnel Branch 
Clerk dealing with Signal & 'relecom-
munication and Mechanical Branches 
in Madras Division including the office 
of the District Signal & Telecom,muni-
catio!} Engineer/Works/Tambaram is 
in the same section for more than five 
years. However. ()ne non-per'sonnel 
Branch Clerk dealing' with establish-
ment matters is continuing for more 
than five years in the office of Chief 
SingaI Inspector, Madras Egmore due 
to non-availa bility of suitable non-
personnel Branch staff to deal with 
staff matters in the above office. ~o

thern Railway d i 1 tio~ has 
been asked to replace him im.mediately. 
No fraud or malpractice has, h·)wever. 
been reported. 

Visit of Special Envoys of Prime 
Minister to OPEc COUDtrles 

2384. SHRIMATI MADHURI 
SINGH: Will the Minister of EXTER-
NAL AFr.\IRS be pleased to state: 

(a) whetber Special EDvo)"l If, the 
Prime :Minister visited ~t e e t QP,EC 
countries during the last six months; 
and 

(b) the results of the efforts of 'the 
Special Envoys in regard to guaranteed 
availablity of oil supply at reasonable 
prices? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAO): (a) & (b). Yes, Sir. Special' En-
voys of the Prime Minister visited a 
number ()f OPEC countries recently 
including Iraq, UAE, Venezuela, Indo-
nesia, Nigeria. Iran and Saudi Arabia. 
The main purpose was to explain 
India's position regarding a proposed 
classification of oil importing develop-
ing countries in th!'ee categories for 
purposes of financial relief to them 
being considered by OPEC. The 
question of security of supplies and 
matters of bilateral interest were 
also discussed. There has consequently 
been a much ~ e te  understanding 
and appreciation of India's point of 
view. Unfortunately. however, as a re-
sult of the Iran-Iraq hostilities, the 
OPEC has not been able to finalise its 
own proposals and measures designed 
to alleviate the probleins of oil impor-
ting developing countries. 

Influx of Afghan Refugees 

2385. SHRI B. D. SINGH: 
PROF. AJITKUMAR'M'EHTA:' 

Will the Minister of EXTERNAL 
AFFAIRS be pleaserl to state: 

(a) whether it is a fact that the 
influx of Afghan refugees continues 
and that a large number of Persons 
have arrived in India during the past 
few months; 

(b) if so, the number ()f Afghan re-
fugees in India till date-; and 

(c) the p.)licy, if any, fonnulated by 
the Government to deal with these " 
refugees?'- ~ 

THE MINISTER OF EXTERNAIi 
AFFAIRS (SHRI P. V. NARASIMHA 
RAO): (a) & (b). Afghan nationals al 
before have continued to visit India OD 
their valid travel documents." Govern-



, , 

, ~S3 

~eiit of lDdi"arenot aware of al;Y of 
them being ~ ee  

(c) Does not arise. 

Firms iDdulliDg ID Mbi.Dc Inp-edieDts 
In their Products 

2386. SHRI ,JVOTIRMOY BOSU: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased t<' 
state: 

(a) whether it has been alleged that 
the following subsidia des of the foreign 
MNGS have been indulging in mixing 
ingredients in their products which are 
injurious to the health. n3mely 
Hindustan Lever, Britania Biscuit, Cad 
bury India, Glaxo Laboratories, Brook 
Bond India and Liptons India; and 

(b) if so, what are the details there--
of and the action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND ~ 

LY' WALFARE (SHRI NIHAR RAN .. 
JAN LASKAR): (a) & (b). The 
information is being collected and will 
be laid on the Table of the Sabha. 

CtUJisation Of: AiDoaat lUlOkd fer 
NatleDal Bl ..... IDMadb)'.i.Pn4esh 

2387. SHRt GHUFRAN AZAM: 'Vill 
the Minister of SHIPPING AND 
TRANSPORT be pleased to stak: 

(a) whether the allocation' for 
National Highways during the period 
1978, 1979, 1980 in Madhya Pradesh 
was fully utilised by the State; 

(b) if so, the amount utilised during 
the above period; and 

(c) if not, the reasons therefor and 
the action taken thereon;' 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI BUTA SINGH): 
(a) & (b). A statesment is attached ... 

(c) From time to time, the Central 
Government reviews the pace of expen-
diture and writes to the States con-
cerned to take suitabel measures to 
make up defficiencies. -if any. to ensure 
full utilisation of the funds provided 
to them. 

Statement 

Final, allotment ml:!e aozd actual c\jJendi!l4re incu"ed 011 the deoebpmerzt and maintenance f?f.l\'ationai 
htJ!hwa,,VJ and funds /Jrovided and expenditure ineurred so far, durina Ig8o-HI, on tile de~ c o e t 
and mailltenanee of National Highwa).s in d~  Pradesh. I!o • 

year 

1977-78 

1978-79 

1979-80 

IgSo-8l 

Dc..'Velopment of N.ational 
Highways 

Final Actual 
allotment expenditure 

2 3 

600.00 600.62 

556•00 549·32 

570•00 577.01 

570.00 
(allocation) 

272.01 
(up to 12/80) 

(Rs. in la'khs) 

~f i t cf  & Re-
pairs of National High .. 

ways 

Final .\cttlal 
allotment expenditure 

4 ,{J 

139·04- 135,6g 

161.87 160'79 

181.17 222"97 

'lor '36 133·55 
(10 far (upto 12/80) 
released) 




